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Notifi cation of the Ministry of Chemicals and Fertilizers

रसायन और उवर् रक मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी हंसराज गंगाराम अहीर): महोदय, मȅ  

आवÌ यक वÎ तु अिधिनयम, 1955 की धारा 3 की उपधारा (6) के अधीन औषिध (मूÊ य िनयंतर्  ण) 

संशोधन आदेश, 2016 को Ģ  कािशत करने वाली रसायन और उवर् रक मंतर्  ालय (औषध िवभाग) की 

अिधसूचना सं. का.आ. 701 (अ), िदनांक 10 माचर् , 2016 की एक Ģ  ित (अंगर्  ेज़ी तथा िहन् दी मȂ ) सभा 

पटल पर रखता हंू।                                                  [Placed in Library.See No.L.T.4539/16/16]

Reports and Accounts (2014-15) of various Companies and related papers

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ 

SINHA): Sir, I lay on the Table:—

(1) A copy each (in English and Hindi) of the following papers, under sub-section 

  (1) (b) of Section 394 of the Companies Act, 2013: –

  (i) (a) Thirty-ninth Annual Report and Accounts of the Burn Standard 

Company Limited (BSCL), Kolkata, for the year 2014-15, together 

with the Auditor's Report on the Accounts and the comments of the 

Comptroller and Auditor General of India thereon.

   (b) Review by Government on the working of the above Company.  

                              [Placed in Library.See No. L.T.4469/16/16]

  (ii) (a) Thirty-ninth Annual Report and Accounts of the IRCON 

International Limited, New Delhi, for the year 2014-15, together 

with the Auditor's Report on the Accounts and the comments of the 

Comptroller and Auditor General of India thereon.

   (b) Review by Government on the working of the above Company.

(2) Statements (in English and Hindi) giving reasons for the delay in laying the 

  papers mentioned at (1) above. [Placed in Library. See No. L.T.4470/16/16]

Notifi cation of the Ministry of Agriculture and Farmers Welfare

Ǜ  ी मोहनभाई कÊ याणजीभाई कंुदिरया: महोदय,  मȅ  कीटनाशी अिधिनयम, 1968 की धारा 36 

की उपधारा (3) के अधीन कीटनाशी (संशोधन) िनयम, 2016 को Ģ  कािशत करने वाली कृिष और 

िकसान कÊ याण मंतर्  ालय (कृिष, सहकािरता एव ं िकसान कÊ याण िवभाग) की अिधसूचना सं. 

सा.का.िन. 164(अ), िदनांक 15 फरवरी, 2016 की एक Ģ  ित (अंगर्  ेज़ी तथा िहन् दी मȂ ) सभा पटल पर 

रखता हंू।                                                          [Placed in Library. See No.L.T. 4408/16/16]

Papers laid  on the Table


